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NHRC seeks report on poor healthcare
facilities in Kurung Kumey district

A CORRESPONDENT

ITANAGAR, Jan 23: A com-
plaint has been filed at the
National Human Rights Com-
mission (NHRC) by the North
East Human Rights Organi-
zation (NEHRO), alleging that
the people of the Kurung
Kumey district are facing
acute shortage of doctors,
child specialists, other spe-
cialists, etc.

The complaint further al-
leged suffering of suffering
due to non-availability of
medical equipments etc., in
the district. Pursuant to the
directions of the NHRC, a re-
port was received from the of-
fice of the Joint Secretary to
the Arunachal Pradesh Gov-
ernment.

As per the report. the list
of sanctioned strength and

present number of doctors in
the Kurung Kumey district
had been turnished. It was
further reported that the Di-
rector of Health Services
(DHS) has placed many pro-
posals for posting of doctors
in the district, which have
been approved and orders
passed. However, due to the
representation for retention
by the doctor concerned, the
process has not achieved its
intended action yet.

NEHRO secretary for
State affairs, Buteng Tayeng
informed further informed
that the report reveals a
shocking state of affairs. Sev-
en of the PHC/CHCs have no
doctor at all, despite there
being a sanctioned post in
each.

There are only five doc-
tors in place as against 23

sanctioned posts of doctors
in nine hospitals/PHC/CHCs.

The District Hospital has
only four doctors against 11
sanctioned posts. Right to
health can be read into the
Fundamental Right to Life
under Article 21 of the Con-
stitution, as held by the Su-
preme Court.

Moreover, Article 47 of
the Constitution mandates
that it is among the primary
duties of the State to improve
public health. Evidently, the
State needs to do much more
to ensure that its people have
access to basic health care,
Tayeng said. Accordingly, the
NHRC has directed the Chief
Secretary of Arunachal
Pradesh to initiate measures to
rectify the situation and to sub-
mit a follow-up report to the
Commission within four weeks.
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NHRC seeks report on woman doctor s death
https://www.orissapost.com/nhrc-seeks-report-on-woman-doctors-death/

The National Human Rights Commission (NHRC) has sought details regarding the
death of a woman doctor posted at the Urban Primary Health Centre (UPHC) at
Baneikala under Joda police limits in Keonjhar district. The apex rights body has passed
the order on Case No-45 filed by human rights activist Himanshu Sekhar Nayak on the
death of Dr Subhashree Kar. The commission in its order has asked the Keonjhar SP to
file the report within four weeks. Notably, Dr Kar participated in the “Zero Nite
Celebrations’ with her co-workers on New Year’s Eve, December 31. However, she was
found dead in a room of her residence the next day. The door was locked from the
inside and police had to break in to recover the body.
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NHRC Chairperson
promotes use of Hindi

Justice Arun Mishra, Chairper-
son, NHRC said that languages
play an important role in the
preservation and promotion of
the culture in a country. There-
fore, it is necessary to keep alive
Hindi and other Indian languages
by promoting their use in day-to-
day life for the cultural unity and
mtegrity of the country. Justice
Mishra was addressing a function
organised to present awards to the
winners of various competitions
held during September, 2022 for
the officers and staff of the Com-
mission to encourage them to
work in the official language.
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What Ails Telangana s Health Dept? Oppn Points Out

Botched Procedures, Mismanagement in Hospitals
https://www.news18.com/news/india/what-ails-telanganas-health-dept-oppn-points-out-
botched-procedures-mismanagement-in-hospitals-6901639.html

Telangana’s health department is facing some heat in recent years, with a series of
unfortunate events coming to light. Harish Rao, the nephew of chief minister K
Chandrashekar Rao, took over the portfolio in November 2021. Since then there have
been at least two controversial incidents in which women have lost their lives.

During his predecessor Eatela Rajender’s time, the coronavirus pandemic had hit and
the state government had to battle allegations of oxygen shortage in hospitals. This was
before he was unceremoniously shown the door by the ruling Telangana Rashtra
Samithi (now Bharat Rashtra Samithi) over allegations of land-grabbing.

Before that, botched surgeries at Sarojini Naidu Eye Hospital had left seven people
blind in one eye each during the time when C Laxma Reddy was the health minister. His
predecessor T Rajaiah was sacked over allegations of corruption in the purchase of
ambulances.

In the latest controversy, Bharatiya Janata Yuva Morcha leader G Srikanth Goud shared
a video in which, he claimed, a security guard was stitching the head wound of a man at
Patancheru Area Hospital. After the video went viral, Harish Rao ordered a probe into
the incident.

A week ago, two women passed away after undergoing caesarean operations at
Government Area Hospital in Malakpet. 11 women had been operated on that day and
two of them developed post-surgery complications. While the kin allege that they died
due to negligence on part of the doctors, health officials say that they might have
passed away due to underlying health issues. An investigation is underway.

In August last year, four women died after sterilisation operations at a government
hospital in Ranga Reddy district. The licence of the surgeon was cancelled and
compensation was announced for the families. The incident saw opposition leaders
demanding the resignation of the health minister.

After the two women died a week ago, Telangana Congress president Revanth Reddy
said that the health minister and other officials should be booked on charges of murder.
BJP Hyderabad district president S Surender Reddy said that crucial equipment was not
working in the hospital.

During the pandemic, health minister Eatela Rajender came under fire after he
dismissed claims of oxygen shortage in hospitals by saying that the problem was there
everywhere. In mid-2021, the minister was forced to resign after farmers in Medak
district brought allegations of land-grab against him. The senior leader, who fought
alongside KCR for a separate Telangana state, is now in the BJP.
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The incident at Sarojini Eye Hospital in 2016 sent shockwaves among citizens. The
NHRC had sent a notice to the state over the case in which seven persons lost partial
vision. It was allegedly due to an infection caused by a bacterial species present in the
saline solution used during the procedures.

Observers say these incidents are a stain on a state that is known for its private
healthcare facilities all over the world. It is a hub of hospital tourism where patients from
countries like Bangladesh and Yemen can be found any day. However, they say, it's a
different story in government-run hospitals.
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12 policemen booked for killing farmer over ‘cow slaughter’
in UP
https://indianexpress.com/article/cities/lucknow/12-policemen-booked-for-killing-farmer-
over-cow-slaughter-in-up-8400279/

A day after an FIR was lodged against 12 Uttar Pradesh police personnel, including
three sub-inspectors, for allegedly killing a 50-year-old farmer and accusing him of cow
slaughter, his wife said she wouldn’t rest till all the accused are arrested.

Speaking to The Indian Express, Afroz Naqvi, wife of Zeeshan Haider Naqvi, who was
killed in September 2021, said, “We have won the fight but the battle is still on as there
is a long way to go before | get justice for my husband. These policemen have
orphaned my three sons and they should be behind bars. | will not sit idle till | ensure
that all of them are arrested.”

The FIR was filed two days after Saharanpur Chief Judicial Magistrate (CJM) Anil
Kumar on January 20 directed police to lodge a case of murder against the 12
policemen.

Police said the personnel have been booked under IPC sections related to murder and
criminal conspiracy.

Naqvi, who owned around 40 bighas in Theetki village of Saharanpur district and is the
cousin of Samajwadi Party leader and former Minister of State Syed Isa Raza, was
killed on the night of September 5, 2021, after he was shot in his right leg during a
police raid.

While the family claimed he was taken out of his home and killed, police said they had
acted on a tip-off about cows being slaughtered in a forest near Theetki village and that
Naqvi, who was allegedly present at the spot and was carrying a country-made pistol,
accidentally shot himself in the leg while fleeing.

Police also claimed to have recovered around 250 kg of cow carcasses from the site,
besides tools that were allegedly used for slaughtering the animals.

Naqvi was later taken to hospital where he died during treatment while the remaining
five accused were sent to the jail and booked under IPC sections related to cow
slaughter.

However, in a written complaint filed on September 7, 2021, at the SSP office, Naqvi’s
wife Afroz said, “My husband was home when police took him to a nearby field and
killed him. | want justice for the killers of my husband.”

With no action taken on her complaint, Afroz wrote multiple letters, including to Union
and state ministers and the National Human Rights Commission. In February 22, Afroz
finally approached the Allahabad High Court, following which the Lucknow bench
directed the Saharanpur court to dispose of the case expeditiously.
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On January 20, while directing police to lodge a case of murder against the 12
policemen, CJM Kumar said, “It is surprising that the area police in its report has
mentioned that four cases were lodged against the deceased (Naqvi) at the time of his
death. It is surprising that all four cases were lodged on the day he died (September 5,
2021). This act of the police appears to be a cover-up exercise to turn an illegal act into
a legal one.”

The court further observed that while police are “supposed to fire on the lower leg of
fleeing criminals”, in Naqvi’s case, he was shot from behind, with the bullet hitting him
on the thigh. “He died because there was heavy bleeding owing to the bullet wound and
no treatment was made available”.

Saharanpur SSP Vipin Tada said, “Following the court’s directive, a case has been
registered against 12 policemen, including three sub-inspectors and nine constables.
We are collecting details of all the accused policemen, including their present postings.
We have also initiated a fresh investigation.”

Sub-Inspectors Yashpal Singh, Asgar Ali and Omveer Singh, Head Constable Sukhpal
Singh, and constables Bharat Singh, Vipin Kumar, Pramod Kumar, Rajveer Singh (now
retired), Neetu Yadav, Devendra Kumar (retired), Brijesh (retired) and Ankit Kumar have
been named in the FIR filed on Sunday.

Head constable Sukhpal Singh, 53, posted at the Gopali police outpost, suffered a brain
hemorrhage hours after the court issued its order and has been admitted to the ICU of a
private hospital.

Hriday Narain Singh, in-charge of the Deoband Kotwali police station, said, “The legal
process has started and once we collect details of the present postings of those named
in the FIR, we will start taking action. We have learnt that three among the police
officials are retired.”
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Four die, over a dozen fall ill in fresh hooch tragedy in dry

Bihar’s Siwan district
https://www.thehindu.com/news/national/other-states/fresh-hooch-tragedy-death-in-dry-
bihars-siwan-district/article66423987.ece

At least four persons died and over a dozen fell critically ill in a fresh hooch tragedy in
Bihar’s Siwan district. Six persons have lost their eyesight while 16 have been arrested
in the incident. Bihar was declared a dry State in April 2016.

The incident happened in Bala village of the Bhopatpur panchayat of Siwan district
where villagers consumed spurious liquor on January 21 and from Sunday night their
condition started deteriorating and they were admitted to Siwan district hospital.

According to a statement issued by the Siwan district administration, “at least 10 people
were admitted to the Siwan district hospital around 7 p.m. on Sunday after they
complained of stomach pain, nausea and dizziness”. District Magistrate Amit Kumar
Pandey said the “cause of death will only be ascertained after post-mortem report”.
“We have also spoken to the villagers and urged them to report fearlessly about illegal
liquor trade in their area. No innocent will be harassed and a medical team is camping
at the village. An investigating team has been formed and we will be able to divulge
more details once we get the autopsy report”, said Mr. Pandey.

A senior police official of the district, on condition of anonymity, admitted to The Hindu
that at least four persons have died and 14 are admitted to different hospitals of Siwan,
Gorakhpur (in eastern Uttar Pradesh) and Patna. However, villagers said the death toll
had gone up to seven in Siwan while six persons lost their eyesight.

Additional Director General of Police Jitendra Singh Gangwar said 16 persons had been
arrested in the incident. “Senior district police officials have reached the village for
further investigation. Spirit was brought from Kolkata for making sanitiser which was
transported to Siwan from Muzaffarpur on January 18”, Mr. Gangwar told media
persons.

‘Death toll up’

Meanwhile, the villagers claimed the death toll had gone up to seven and they listed the
names of the deceased in Siwan hooch tragedy as: Surendra Rawat (30), Naresh
Rawat (42), Dhurendhar Manjhi (37), Janakdeo Rawat (30), Jitendra Manjhi (18),
Rajesh Rawat (25) and Raju Manjhi (35). “All of them along with other villagers had
consumed spurious liquor locally and returned home. Their condition deteriorated on
Sunday night and they died by next morning,” an inconsolable relative of Janakdeo
Rawat told media persons in the village. “Besides, several villagers are critical and
admitted to different hospitals”, he added.

Earlier in December 2022, at least 42 people had died after consuming spurious liquor
in neighboring Saran district. The National Human Rights Commission (NHRC) had
taken suo motu cognisance of the Saran incident for investigation. The incident had also
triggered political slugfest in the Bihar Assembly with Opposition BJP leaders
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demanding the resignation of Chief Minister Nitish Kumar for his government’s “utter
failure in implementing prohibition effectively” in the State. The BJP leaders also
claimed that over 100 people had died in Saran hooch incident.

Under the new State Prohibition and Excise Act (2016), Bihar was declared a dry State
with stringent provisions of punishment to the violators. However, the government
amended the law thrice in last six years but, over five lakh people have been arrested
under new liquor law in the State and several lakh litres of liquor were seized.
Departmental actions were taken against hundreds of policemen and excise department
officials for violating the liquor law or, conniving with illegal liquor smugglers. lllicit liquor
is smuggled into different corners of Bihar from neighbouring Uttar Pradesh, West
Bengal, Jharkhand and neighbouring countries with porous borders like Nepal and
Bangladesh. Traders bring illegal liquor into the State in milk vans, LPG cylinder vans,
empty truck tyres, ambulances, and through railway staff etc. People claim that there
has been home delivery of liquor at premium rates. Mr. Kumar, meanwhile, has been
reiterating that liquor will continue to be banned in the State “at any cost”.
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EOTTEI Y& : A falsh FARELT Qa1 & &8 W F&T wiaa F NHRC #
Afew

https://[samacharnama.com/states/andhra-pradesh-news/Arunachal-Pradesh-NHRC-
notice-to-Chief-Secretary-on-delay/cid9795180.htm
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Arunachal: NHRC issues notice to AP CS on doctors’

shortage in Kurung Kumey
https://arunachal24.in/arunachal-nhrc-issues-notice-to-ap-cs-on-doctors-shortage-in-
kurung-kumey/

National Human Rights Commission (NHRC) has issued notice to Arunachal Pradesh
Chief Secretary on the acute shortage of doctors in Kurung Kumey District, on the basis
of a complaint lodged by North East Human Rights Organization (NEHRO) in November
last year alleging that the people of said district were facing acute shortage of doctors,
child specialist and other specialists, etc.

The complaint also alleged suffering of people due to non-availability of medical
equipments in the district.

Pursuant to the directions of the NHRC, a report on December 14 last was received
from the office of the state joint secretary according to which, the list of sanctioned
strength and present number of doctors in Kurung Kumey had been furnished.

It was further reported that the state Director of Health Services, has placed many
proposals for posting of doctors in the district, which has been approved and order was
passed.

However, due to the concerned doctor’s representation for retention, the process has
not achieved its intended action yet.

The report also revealed a shocking state of affairs as seven of the PHC and CHCs
have no doctor at all, despite a sanctioned post in each. There are only five doctors in
place as against 23 sanctioned posts of doctors in nine hospitals of the district.

The District Hospital has only four doctors, as against 11 sanctioned posts.

The NEHRO in a statement said that right to health can be read into the fundamental
right to life under article 21 of the Constitution, as held by the Supreme Court.
Moreover, article 47 of the Constitution mandates that it is among the primary duties of
the state to improve public health.

“Evidently, the state needs to do much more to ensure that its people have access to
basic health care,” the statement said.

“We are very shocked to know the acute shortage of man power in the health
department of Kurung Kumey. We believe that, one of the major problems is that
political leaders are interfering in the transfer and posting of doctor for their personal
political gain. We appeal Chief Minister Pema Khandu to issue a strict directive to
refrain everyone for political interference,” the NEHRO said.
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It is important for government leaders to refrain from interfering in the transfer and
posting of doctors and to ensure that any decisions made are based on the best
interests of the patients and the health care system, the organisation said.

“Evidently, the state needs to do much more to ensure that its people have access to
basic health care,” the statement said.

“We are very shocked to know the acute shortage of man power in the health
department of Kurung Kumey. We believe that, one of the major problems is that
political leaders are interfering in the transfer and posting of doctor for their personal
political gain. We appeal Chief Minister Pema Khandu to issue a strict directive to
refrain everyone for political interference,” the NEHRO said.

It is important for government leaders to refrain from interfering in the transfer and
posting of doctors and to ensure that any decisions made are based on the best
interests of the patients and the health care system, the organisation said.
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faarer aRTe F1s: 6-6 At AT A #7 WA AT FY oA § B
a1

https://www.newsnationtv.com/states/bihar/siwan-liquor-case-six-people-died-minister-
santosh-suman-said-it-is-a-small-thing-338777.html
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FTETAAT W SR AT W "aFa &7 afgshd 3R aF § Rare
S

https://janchowk.com/statewise/report-released-on-ongoing-violence-on-tribals-of-
bastar/
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